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“SPECS 2030” Initiative to Provide Eye Care to Citizens of Gadchiroli– Chief Minister Devendra Fadnavis

Spiritual Guru Dr.RajendraJi Maharaj, who has been 
giving Amrit Vani for fifty years, has passed away

THANE,

Mumbai, Suresh Dhere :
A concerted effort is underway 

to raise awareness about 
eyehealth, extend quality yet 
affordable eye-care services, and 
deliver treatments in backwardand 
tribal districts like Gadchiroli. Chief 
Minister DevendraFadnavis stated 
that the “SPECS2030” project—
spearheaded by the State Public 
Health Department in collaboration 
with theWorld Health Organization 
will lead to better education for 
children, job opportunities 
foryouth, and an overall 
improvement in the community’s 
quality of life.The CM called for the 
SPECS 2030 initiative to be 
implemented in Gadchiroli 
districtby the WHO. He added that 
with this initiative, 
Gadchiroli’sAheritaluka would 
become anational model for eye 
health services.Under the scheme, 
titled “SPECS 2030 One Site 
Program”, the State 
HealthDepartment, along with the 
OneSight-Luxottica Foundation 
and WHO, will launchoperations in 
Gadchiroli and four other 
underserved districts across India. 
The program willrun under the 
National Programme for Control of 

Blindness and Visual 
Impairment(NPCBVI) framework.
Globally, 2.2 billion people suffer 
from vision disorders, and at least 
1 billion casesare preventable. In 
India, approximately 53% of vision 
impairment originates 
fromcorrectable refractive errors, 
affecting one in every ten 
schoolchildren. In response, the 
WHOlaunched the SPECS 2030 
initiative, aiming to ensure 
affordable, quality spectacles for 
all by2030.In Gadchiroli as well as 
selected regions in Assam 
(Dhubri), Odisha 
(Kalahandi),Rajasthan (Alwar), 

and Uttar Pradesh (Prayagraj) the 
program will adopt the 
“AshaKiranModel”. Under this 
model, ASHA workers will conduct 
baseline eye screenings door-to-
door, distribute spectacles at 
health centers, and facilitate 
cataract surgeries in 
governmenthospitals.The initiative 
will also include training of local 
health workers, community 
awarenesscampaigns, school- and 
Gram Panchayat-level health 
dialogues, outreach through 
localorganizations and media, and 
data collection to assess program 
effectiveness.

Mumbai, Sapna Singh :
Saint Shiromani Spiritual Guru 

Dr.RajendraJi Maharaj, residing in 
Malad, Mumbai, passed away on 
Sunday, 7 September 2025 morning. 
His life was a unique example of 
religion, spirituality and compassion. 
He was doing the welfare of the 
people by giving AmritVani for the last 
fifty years. He established 
AmoghaDham in Orlam, Malad West 
in the year 2001 where satsang is 
held every Sunday. Devotees chant 
Ram's name there and infuse 
positive thoughts in their lives. 
People from all religions and societies 
have been coming from far and wide 
to listen to his AmritVani.Politician 
PiyushGoyal, GopalShetty, Vidya 
Thakur, VinodShelar, Aslam Sheikh 
and many businessmen and social 
workers reached for the last darshan 
of the mortal remains of spiritual 
guru Rajendra Maharaj and paid 
tribute to him. On Monday, 8 
September 2025, at 9 am, a 
procession was taken out from his 
residence "Guru Mahima", Sai Baba 
Park, Malad (West) to Hindu 
Crematorium, Malad West in which 
thousands of devotees participated.
Dr. RajendraJi Maharaj received his 
BE degree from V.J.T.I. Engineering 
College, Mumbai and linked 
education and science with 
spirituality. He gave the message of 
sadhana and service to millions of 
devotees through more than five 
thousand satsang meetings. His 
guidance through the "Amritvani 
Satsang" program has been reaching 
the country and abroad where his 
devotees and followers are leading 
successful lives. Through his mantra 
"Have Faith in Your Faith", he has 
given a message to the whole world. 
He has also written the book "White 
Flower" and "BikharoAnmolHokar". 
Prominent among his social service 
works were providing food to the 
poor, helping poor students, tree 
plantation and service to animals 
and birds.Devotees celebrate his 
birthday on 3 January every year as 
International Day for Feeding the 
Poor and distribute the best food 
items and special dishes to the poor 
at various places as per the 
instructions of their guru.Spiritual 
Guru RajendraMaharaj was honored 
with a doctorate degree by Jagdish 
Jhabarmal Tibrewal University, 
Jhunjhunu, Rajasthan in 2019.
Former Governor of Maharashtra 
Bhagat Singh Koshyari had conferred 
Bharat Gaurav Samman to Guru 
Rajendra Maharaj at Raj Bhavan 
during his political tenure.The 
spiritual world has suffered an 
irreparable loss due to the demise of 
a philanthropic guru, but his 
teachings will always remain a source 
of guidance and inspiration for the 
followers.casesare preventable. In 
India, approximately 53% of vision 
impairment originates 
fromcorrectable refractive errors, 
affecting one in every ten school 
children. In response, the WHO 
launched the SPECS 2030 initiative, 
aiming to ensure affordable, quality 
spectacles for all by2030.In 
Gadchiroli as well as selected regions 
in Assam (Dhubri), Odisha 
(Kalahandi), Rajasthan (Alwar), and 
Uttar Pradesh (Prayagraj) the 

program will adopt the “Asha Kiran 
Model”. Under this model, ASHA 
workers will conduct baseline eye 
screenings door-to-door, distribute 
spectacles at health centers, and 
facilitate cataract surgeries in 
governmenthospitals.The initiative 
will also include training of local 
health workers, community 
awareness campaigns, school- and 
Gram Panchayat-level health 
dialogues, outreach through 
localorganizations and media, and 
data collection to assess program 
effectiveness.

Collaboration between Public Health Department and World Health Organization

TAKE NOTICE that by an Article of Agreement dated 16.10.1985, between M/S. 
VINOD DEVELOPERS, a partnership firm (The Builders) had sold, transferred 
and assigned all his rights, tile, interest, to MR. BALVANTRAI SHANTILAL 

stMEHTA (The Purchasers) a Flat No.103, A-Wing, 1   Floor, at Arihant Of Shree 
Mohan CHS Ltd., Sodawala Lane, Govind Nagar, Borivali West Mumbai – 
400092, thereafter also issued a 5 fully paid-up share of Rs.50/- each bearing 
distinctive numbers from 00276 to 00280 under share certificate No.55 dated 
23.01.1993 in favour of MR. BALVANTRAI SHANTILAL MEHTA and 
further by an Agreement for sale dated 12.04.1993 MR. BALVANTRAI 
SHANTILAL MEHTA (the seller therein) had sold the said flat premises to MR. 
HIRUBHAI DURALBHBHAI DESAI (the Purchaser therein) and the said 
society endorsed his name on the aforesaid Share Certificate on dated 11.02.1995 
and further by a Gift  Deed dated 02.12.2021 MR. HIRUBHAI 
DURALBHBHAI DESAI had gifted the said flat premises to his grandson MR. 
DHRUV NILESH DESAI duly registered bearing document No.BRL-8-14020-
2021 dated 02.12.2021. Now, during the course of time my client i.e. MR. 
DHRUV NILESH DESAI had lost/misplaced the aforesaid Original Agreement 
for sale dated 16.10.1985, executed between the Builders M/S. VINOD 
DEVELOPERS V/S The Purchaser MR. BALVANTRAI SHANTILAL 
MEHTA, in respect of the said premises for which a lost/misplaced complaint had 
been lodged online at Borivali Police Station, Borivali (West), Mumbai – 400092 
bearing online Complaint No.116701-2025 dated 07.09.2025 and accordingly my 
client MR. DHRUV NILESH DESAI is the sole and absolute lawful owner of the 
said flat premises. 
ANY PERSON or PERSONS having any claim or claims against or in respect of 
the aforesaid flat premises in respect of lost/misplaced of aforesaid agreement for 
sale dated 16.10.1985 and or any other related documents and/or premises or any 
part thereof by way of any right, title or interest, mortgage, encumbrance, lease, 
lien, charge or otherwise howsoever are hereby requested to make the same known 
in writing with documentary proof to MR. ANUJ VINOD MORE, Advocate, 
Bombay High Court, having office in the name of MOR ASSOCIATES, at 85/D-
4, Gorai (1) Vishram CHS Ltd., RSC-1, Gorai-1, Borivali (West), Mumbai-
400091, within a period of 14 days from the date hereof otherwise such claim or 
claims, if any, will be considered as waived and abandoned unconditionally and 
irrevocably.

PUBLIC NOTICE 

th At Mumbai dated this 09 day of September, 2025. 
ANUJ VINOD MORE

  Advocate, Bombay High Court

Notice is hereby given that my client SMT. SHASHIILATA SANTOSII SHETTY, 
Residing at 305, 2nd Floor, Pooja Apartment, BNN College Road, Opp. Post 
Office, Dhamankar Naka, N.G. Compound, Bhiwandi, Dist. Thane, Maharashtra 
421302; has Purchased by virtue of Sale Deed bearing Registration Serial No.-
13529/2025, BWD -2, Dated 01/09/2025 Undermentioned TDR and instructed 
me to investigate the title of TDR Owned by SIIRI MOIID DANISII NOOR 
MOIID KIIAN, residing at 577/2, Dargah Road, Near Aqsa Masjid, New Gauri 
Pada, Bhiwandi, Dist Thane, Maharashtra 421305; ALL TIIAT PARTS AND 
PARCELS of the F.S.I/T.D.R Credit admeasuring about 25.00 Sq.Mtrs. out of the 
total area 57.00 the said D.R.C. as per Certificate No.237, O/W 
No.T.P./DRC/1883, dated 23/06/2023; as per D.R.C issued by B.N.C.M.C. in lieu 
of land bearing Survey No. 116/12/1, situate, lying and being at Mauje Narpoli, 
Taluka Bhiwandi, Dist. Thane;
All persons having any claim, right, title or interest in the said above mentioned 
properties by way of sale, mortgage, charge, lien, gift, use, trust, possession, 
inheritance, whatsoever are hereby requested to make the same known in writing 
with supportive proofs of documents to the undersigned at their office at 205, 
Second Floor, Konark Arcade, Next to BNCM Corporation Building, Opp. 
Tahsildar Office, Kap Kaneri, Bhiwandi, Dist. Thane; as well as Bhiwandi 
Nizampur City Municipal Corporation, Town Planning Department, Bhiwandi; 
within 14 days from the date hereof otherwise the investigation shall be completed 
without any reference to such claim and the same will be considered as waived.

PUBLIC NOTICE 

Signature,
Venkatesh T. Chitken

205, Second Floor, Konark Arcade, 
Next to BNCM Corporation Building, 

Opp. Tahsildar Office, Kap Kaneri,
Bhiwandi, Dist. Thane 421302-

Date:09/09/2025

Registered Office: A 208 Boomerang Equity 
Bussi Park Cts No 4 Etc Chandivali Farm Road Sakinaka 

Andheri East, Mumbai, Maharashtra, India, 400072 
CIN : U51909MH2006PLC164247• Tel : 9137213141

Web.: www.pramara.com • Email : investor@pramara.com
THNOTICE OF 19  ANNUAL GENERAL MEETING (“AGM”)

thNOTICE is hereby given that the 19  AGM of the members of 
Pramara Promotions Limited will be held on Tuesday, 
September 30, 2025 at 12:30 p.m. through Video Conference 
(VC) / Other Audio Visual Means ("OAVM") to transact the 
businesses, as set out in the Notice of AGM, the Company has 
already dispatched the Annual Report of FY 2024-25 along with 
the Notice of AGM, through electronic mode to the members 
whose email addresses are registered with the Company and/or 
Depositories in accordance with the various Circular issued by 
the MCA and SEBI. The Annual Report and Notice are available 
on the website of the company at www.pramara.com and on the 
website of CDSL at www.evotingindia.com 
Remote E-Voting and Voting during the AGM. 
The Company is providing remote e-voting facility ("remote e- 
voting") to all Its members to cast their votes on all resolutions as 
set out in the Notice of AGM. Additionally, the Company is 
providing the facility of voting through e-voting system during the 
AGM ("e-voting"). Detailed procedure for remote e-voting/e-
voting is provided in the Notice. 
Pursuant to the provisions of Section 108 of the Act and Rules 
made thereunder, as amended and Regulation 44 of the SEBI 
(LODR) Regulations, 2015, the Members are provided with the 
facility to cast their votes on all resolutions as set forth in the 
Notice using e-voting facility provided by CDSL. The Company 
has fixed Cut-off date i.e., Tuesday, September 23, 2025 for 
ascertaining the names of the shareholders holding shares in 
physical or dematerialised form, who will be entitled to cast their 
votes electronically in respect of businesses to be transacted as 
per the Notice and to attend the AGM. The voting rights of 
Members shall be in proportion to the equity shares held by them 
in the paid-up equity share capital of the Company as on cut-off 
date.
The remote e-voting period commences on, Saturday, 
September 27, 2025 at 9.00 a.m. and will end on Monday, 
September 29, 2025 at 5.00 p.m. During this period, the 
Members may cast their vote electronically. The remote e-voting 
module shall be disabled by CDSL thereafter. Those Members, 
who shall be present in the AGM through VC / OAVM facility and 
had not cast their votes on the resolutions through remote e-
voting, shall be eligible to vote through e-voting system during 
the AGM. The Members who have cast their votes by remote e-
voting prior to the AGM may also attend / participate in the AGM 
through VC / OAVM but shall not be entitled to cast their votes 
again. 
Any person, who acquires shares and becomes a Member after 
the Notice has been sent electronically and holds shares as on 
the cut-off date; may obtain the login ID and password by 
sending a request to helpdesk.evoting@cdslindia.com 
However, if he / she is already registered with CDSL for remote 
e- voting, he / she can use his / her existing User ID and 
password for casting the votes. 
In case of any queries pertaining to e-voting, members may refer 
to the FAQs and the e-voting manual avai lable at 
www.evotingindia.com, under help section or contact at 022-
4886 7000 and 022-24997000, In case of any grievances 
relating to e-voting, please contact Mr. Rakesh Dalvi, Manager, 
Manager, (CDSL) Central Depository Services (India) Limited, A 
Wing, 25th Floor, Marathon Futurex, Mafatlal Mill Compounds, N 
M Joshi Marg, Lower Parel (East), Mumbai - 400013; Email: 
helpdesk.evoting@cdslindia.com or aforesaid number or 
contact the undersigned.
Mr. Vishal Thawani of M/s. Vishal Thawani and Associates, 
Practicing Company Secretaries have been appointed as the 
scrutinizer for conducting the remote e-voting and e-voting 
during AGM in a fair and transparent manner.

For, Pramara Promotions Limited
Sd/-

Rohit Lamba
Managing Director

DIN : 01796007

 Place : Mumbai
Date   : September 08, 2025

Western Ministil Limited
CIN: L28932MH1972PLC015928

Regd. Ofce : SHP No. 413, Fourth Floor, CTS No. 458, Disha Construction, Subhash  
Road, E-Square, Village Vile Parle (East), Mumbai - 400057, Maharashtra

Email: wml.compliance@gmail.com;  Web: www.westernministil.com Mo.: 8369622473

 By Order of the Board 
For, Western Ministil Limited 
Ankitkumar Rajendra Shah 

Company Secretary
(ICSI Membership No. 56291) 

Place: Mumbai  
Date: 09.09.2025

stNotice of 51  Annual General Meeting of Western Ministil Limited 
(Information on Remote E-voting And Book Closure)

th th
Book Closure: Wednesday, 24  September 2025 to Tuesday, 30  September,2025 
(Both the days inclusive).

stNOTICE is hereby given that, the 51  Annual General Meeting ('AGM') of the Members 
thof WESTERN MINISTIL LIMITED ('Company') will be held on Tuesday, 30  

September, 2025 at 04:00 PM (IST) through Video Conferencing ('VC') / Other Audio-
Visual Means ('OAVM') in compliance with the provisions of the Companies Act, 2013 
('Act') and Rules made thereunder and the SEBI (Listing Obligations and Disclosure 
Requirements) Regulations, 2015 read with all applicable circulars issued by the 
Ministry of Corporate Affairs (MCA') and the Securities and Exchange Board of India 
('SEBI') without physical presence of the Members at a common venue to transact the 

stbusiness as set out in the Notice of the 51   AGM.

The Annual Report for FY 2024-25, including the Notice of AGM, has been sent 
electronically to Members whose e-mail IDs are registered with Depository 
Par t ic ipants /  RTA.  I t  i s  a lso ava i lab le  on the Company 's  webs i te 
( w w w. w e s t e r n m i n i s t i l . c o m ,  N S D L ( w w w. e v o t i n g . n s d l . c o m ) ,  B S E 
(www.bseindia.com).

For queries on e-voting, please visit www.evoting.nsdl.com or contact NSDL helpline 
at 022-4886 7000 / 2499 7000 or write to wml.compliance@gmail.com.

rdRemote E-Voting: Members holding shares as on cut-off date, Tuesday, 23  
ndSeptember 2025, may vote electronically. E-voting period: Saturday, 27  

thSeptember 2025 (9.00 a.m. IST) to Monday, 29  September 2025 (5.00 p.m. IST). 
Once votes are cast, they cannot be changed. Login credentials can be obtained from 
NSDL at evoting@nsdl.co.in.

Pursuant to Section 108 of the Companies Act, 2013, read with Rule 20 of the 
Companies (Management and Administration) Rules, 2014, as amended, and 
Regulation 44 of the SEBI (Listing Obligations and Disclosure Requirements) 
Regulations, 2015, the Company is providing its members the facility to exercise their 
right to vote on the resolutions proposed to be passed at the Meeting through 
electronic means (“e-voting”). The members may cast their votes using the electronic 
voting system. The Company has engaged the services of National Securities 
Depository Limited (NSDL) as the agency to provide the e-voting facility.
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Western Ministil Limited
CIN: L28932MH1972PLC015928

Regd. Ofce : SHP No. 413, Fourth Floor, CTS No. 458, Disha Construction, Subhash  
Road, E-Square, Village Vile Parle (East), Mumbai - 400057, Maharashtra

Email: wml.compliance@gmail.com;  Web: www.westernministil.com Mo.: 8369622473

 By Order of the Board 
For, Western Ministil Limited 
Ankitkumar Rajendra Shah 

Company Secretary
(ICSI Membership No. 56291) 

Place: Mumbai  
Date: 09.09.2025

stNotice of 51  Annual General Meeting of Western Ministil Limited 
(Information on Remote E-voting And Book Closure)

th th
Book Closure: Wednesday, 24  September 2025 to Tuesday, 30  September,2025 
(Both the days inclusive).

stNOTICE is hereby given that, the 51  Annual General Meeting ('AGM') of the Members 
thof WESTERN MINISTIL LIMITED ('Company') will be held on Tuesday, 30  

September, 2025 at 04:00 PM (IST) through Video Conferencing ('VC') / Other Audio-
Visual Means ('OAVM') in compliance with the provisions of the Companies Act, 2013 
('Act') and Rules made thereunder and the SEBI (Listing Obligations and Disclosure 
Requirements) Regulations, 2015 read with all applicable circulars issued by the 
Ministry of Corporate Affairs (MCA') and the Securities and Exchange Board of India 
('SEBI') without physical presence of the Members at a common venue to transact the 

stbusiness as set out in the Notice of the 51   AGM.

The Annual Report for FY 2024-25, including the Notice of AGM, has been sent 
electronically to Members whose e-mail IDs are registered with Depository 
Par t ic ipants /  RTA.  I t  i s  a lso ava i lab le  on the Company 's  webs i te 
( w w w. w e s t e r n m i n i s t i l . c o m ,  N S D L ( w w w. e v o t i n g . n s d l . c o m ) ,  B S E 
(www.bseindia.com).

For queries on e-voting, please visit www.evoting.nsdl.com or contact NSDL helpline 
at 022-4886 7000 / 2499 7000 or write to wml.compliance@gmail.com.

rdRemote E-Voting: Members holding shares as on cut-off date, Tuesday, 23  
nd

September 2025, may vote electronically. E-voting period: Saturday, 27  
thSeptember 2025 (9.00 a.m. IST) to Monday, 29  September 2025 (5.00 p.m. IST). 

Once votes are cast, they cannot be changed. Login credentials can be obtained from 
NSDL at evoting@nsdl.co.in.

Pursuant to Section 108 of the Companies Act, 2013, read with Rule 20 of the 
Companies (Management and Administration) Rules, 2014, as amended, and 
Regulation 44 of the SEBI (Listing Obligations and Disclosure Requirements) 
Regulations, 2015, the Company is providing its members the facility to exercise their 
right to vote on the resolutions proposed to be passed at the Meeting through 
electronic means (“e-voting”). The members may cast their votes using the electronic 
voting system. The Company has engaged the services of National Securities 
Depository Limited (NSDL) as the agency to provide the e-voting facility.

कुळगांव बदलापूर क्षेत्रात 
१७,५११ गणेश मुर्तीचे विसर्जन

बदलापूर , िद. ८  (वार्ताहर) : ढोल ताशाच्या 
गजरात,गुलालाची उधळण करीत पांरपारिक वेशभूषेत, 
गणपती बाप्पा मोरया पुढच्या वर्षी लवकर या असा जयघोष 
करीत बदलापूर शहरातील दीड दिवसाचे ३७९५, पाच 
दिवसाचे २९५४, सात दिवसाचे ७५०९ व दहा दिवसाचे 
३२१० असे एकूण १७ हजार ४६८ गणेशमुर्तीचे विसर्जन 
करण्यात आले. यात ४३ सार्वजनिक मुर्ती तर १७५११ 
घरगुती गणेश मुर्तीचा समावेश होता. शहरात पर्यावरण पुरक 
शाडु मातीच्या २२४७ मुर्ती  विसर्जन करण्यात आल्या. 

विसर्जनासाठी शहरात एकूण १० नैसर्गिक ठिकाणे व ८ 
कृत्रिम तलावाची निर्मिती करण्यात आली होती. सर्व ८ 
कृत्रिम तलावात एकूण ४ हजार ९९२ गणेश मुर्तीचे विसर्जन 
झाले. तसेच विसर्जनाच्या ठिकाणी मुख्याधिकारी मारुती 
गायकवाड यांच्या मार्गदर्शनाने विसर्जन व्यवस्था केली होती. 
बदलापूर पश्चिम पोलीस स्टेशनकडून कायदा सुव्यवस्थेच्या 
दृष्टीने कडेकोट बंदोबस्त तैनात केला होता. त्यामुळे 
शिस्तबध्द पध्दतीने विसर्जन झाले. त्यात अनिरुध्द बापू 
अकादमीचे मोलाचे सहकार्य मिळाले. तसेच डॉ.श्री.
नानासाहेब धर्माधिकारी प्रतिष्ठान यांनी निर्माल्यातून खत 
निर्मिती करण्यासाठी निर्माल्याचे विलगीकरण केले.

पनवेल , िद. ८  
(वार्ताहर) :  अनंत चतुर्दशी 
निमित्त पनवेल महानगरपालिका 
क्षेत्रातील कळंबोली, कामोठे, 
पनवेल व खारघर या प्रभागांमध्ये 
६,६३९ पेक्षा अधिक घरगुती व 
सार्वजनिक गणेश मूर्तींचे 
शांततेत व भक्तिमय वातावरणात 
विसर्जन पार पडले.

महापालिका आयुक्त मंगेश 
चितळे यांच्या मार्गदर्शनाखाली 
यंदा १३४ ठिकाणी विसर्जनाची 

व्यवस्था करण्यात आली होती. 
यात ५८ नैसर्गिक ठिकाणे व ७६ 
कृत्रिम तलावांचा समावेश होता. 
विसर्जन घाटांवर सुरक्षा रक्षक, 
सीसीटीव्ही, क्रेन-हायड्रा, 
वैद्यकीय सुविधा तसेच टॉवर, 
टेबल-खुर्च्या, लाईफ जॅकेट 
इत्यादींची सोय होती. विविध 
विभागांच्या समन्वयातून तसेच 
एनजीओंच्या सहकार्याने ही 
तयारी करण्यात आली.  
कळंबोलीतील म्हसोबा तलाव 

येथे मोठ्या गणेश मुर्तींचे 
विसर्जन करण्यासाठी खास 
ट्रॉलीची सोय करण्यात आली 
होती.

सणाचे पावित्र्य व 
पर्यावरणाचे भान राखण्यासाठी 
‘उत्सव गणरायाचा – जागर 
पर्यावरणाचा’ ही मोहिम 
राबविण्यात आली. विशेष 
‘निर्माल्य संकलन रथां’द्वारे 
दररोज निर्माल्य गोळा करून 
त्यावर पर्यावरणपूरक प्रक्रिया 

राबवून खत तयार केले जात 
आहे. हे खत झाडे व 
बगिच्यांसाठी वापरण्यात येणार 
आहे.

कृत्रिम तलावात मूर्ती 
विसर्जन करणाऱ्या नागरिकांना 
पालिकेच्यावतीने प्रमाणपत्र 
देण्यात आले. अखेरच्या 
विसर्जनापर्यंत अधिकारी व 
कर्मचारी उपस्थित राहून सर्व 
व्यवस्था सुरळीत पार पाडण्यात 
आली.

पनवेल महापालिका क्षेत्रात भक्तिमय वातावरणात गणेश विसर्जन

अनंत चतुर्दशीला भक्तिमय 
वातावरणात गणेश विसर्जन

कल्याण-डोंबिवली, िद. ८  (वार्ताहर) : काल 
अनंत चतुर्दशीच्या दिवशी मुसळधार पावसातही भक्तिमय 
वातावरणात कल्याण-डोंबिवली परिक्षेत्रातील गणेश विसर्जन 
उत्साहात पार पडले. महापालिका, पोलीस प्रशासन, 
सेवाभावी संस्था व स्वयंसेवकांच्या सहकार्याने विविध 
विसर्जन स्थळांवर सुरक्षितपणे विसर्जन करण्यात आले.

यंदा एकूण ११,५८९ गणेश मूर्तींपैकी ८,३४० पीओपीच्या 
आणि ३,२४९ शाडूमातीच्या मूर्तींचे विसर्जन झाले. 
विसर्जनावेळी नागरिकांना गैरसोय होऊ नये म्हणून आयुक्त 
अभिनव गोयल यांनी स्वतः दुर्गाडी घाटावर उपस्थित राहून 
पाहणी केली.महापालिकेकडून वैद्यकीय पथक, फायर 
ब्रिगेड, रुग्णवाहिका, निर्माल्य संकलन यांसारख्या सुविधा 
उपलब्ध करून देण्यात आल्या. यंदा बहुसंख्य नागरिकांनी 
कृत्रिम तलावांना प्राधान्य दिल्याने उत्सव शांततेत पार 
पडला. सुमारे ६६ टन निर्माल्य खत प्रकल्पांकडे पाठविल्याने 
जलप्रदूषण कमी करण्यास मदत झाली.

जाहीर सूचना
मी याखालील दिलेलया परिदिष्ात अदिक तपिीलवािपणे नमूि दमळकतीचया संिराभात नोंिणी 
क्रमांक बीओएम/एचएसजी/3130/एचएसजी/3130 सन 1971 असलेली महािाषट्र सहकािी 
संस्ा कायिा, 1960 चया तितुिींनुसाि िीतसि नोंिणीकृत सहकािी गृहदनमाभाण संस्ा, तरुण 
युवक संघ को ऑपिेद्वह हाऊदसंग सोसाय्ी दलदम्ेड यांचे नामादिकाि तपासत आहे.
कोणतयाही वयकतीस याखालील दिलेलया परिदिष्ात अदिक तपिीलवािपणे नमूि दमळकतीचया  
दकंवा तयाचया कोणतयाही रागाचया संिराभात दवक्री, रे्वसतू, राडेपट्ा, वािसा, दवकास किाि, 
िेवाणघेवाण, गहाण, प्रराि, िािणादिकाि, दवशवसत, कबजा, सुदविादिकाि, जपती दकंवा इति 
मागाांनी दहतसंबंिाचा िावा असलयास या तािखेपासून १५ दिवसांचया आत दनमनसवाक्षिीकािाला 
तयाचया कायाभालयात ते कळवणे आवशयक आहे, अनय्ा परिदिष् मालमत्ेचया संिराभात 
कोणताही िावा, जि असेल ति, तो तयागीत केलयाचे मानले जाईल.

मिळकतीचा परिमिष्ट:
मुंबई िहि आदण उपनगिाचा नोंिणी दजलहा आदण उपदजलह्ातील ित्पाडा िोड क्रमांक १, 
गाव-कानहेिी, बोरिवली पूवभा, तालुका बोरिवली ये्ील सी.्ी.एस. क्रमांक २६९, सवहहे क्रमांक-
६२, दहससा क्रमांक २८, मोजमापीत ६८२.९५ चौ. मी्ि (अदरहसतांकन दवलेखानुसाि); 
६६१.८० चौ. मी्ि (दमळकत काड्डनुसाि) आदण ५६२.४३ चौ. मी्ि (प्रतयक्ष मापनानुसाि) 
असलेले जदमनीचे सवभा राग आदण दवराग सह तळ आदण विचे ४ मजले असलेली, १५ फललॅट्स 
असलेले “तरुण युवक संघ सीएचएस” अिी ज्ात इमाित. 

मिनांक- ०९/०९/२०२५
मिकाण- िुंबई 

अिोक सी मििी
वकील उचच नयायालय,

११०३, एल. तळ िजला, रुसतिजी एझ झोन, ्टेमलफोन 
एकसचेंजजवळ, िोिेिाव-पश्चि, िुंबई - ४०० ०६४

िोबा - ९८१९५८९७४१

सूचना
सूचना ह्ाद्ार ेदणे्ात ्ेत आहे की 
ए. वार ष्िक सवषि साधारण सभा :

ह्ाद्ार े ्ेथे सूचना देण्ात ्ेत आहे की सीडब्ल्ूडी रिरिटेड ("कंपनी") ची नववी वार ष्िक 
सवषिसाधारण सभा ("एजीएि") िंगळवार, ३० सपटेंबर २०२५ रोजी दपुारी १२:०० वाजता 
(आ्एसटी) व्हविओ कॉन्फरनस (्हीसी) / इतर ऑविओ-व्हज्अुल माध्मांद्ारे (ओए्हीएम) 
आ्ोवजत करण्ात आली आहे.
आवथथिक वरथि २०२४-२५ च्ा वावरथिक अहवालासह एजीएमची सूचना इलेक्ट्ॉवनक सवरूपात सदस्ांना 
त्ांच्ा विपॉविटरी सहभागींकिे नोंदणीकृत ईमेल-आ्िी (इलेक्ट्ॉवनक शेअरहोव्िंगच्ा बाबतीत) / 
कंपनीचे रवजसट्ार आवण शेअर ट्ानस्फर एजटं (भौवतक शेअरहोव्िंगच्ा बाबतीत) ्ांना पाठवण्ात 
आली आहे. ज्ा सदस्ांचे ईमेल आ्िी नोंदणीकृत नाहीत, त्ांना आमही शेअरहो्िसथिना त्ांचे ईमेल 
आ्िी विपॉविटरीज/आरटीएकिे लवकरात लवकर अपिेट करण्ाची ववनंती करतो. ही सूचना आवण 
वावरथिक अहवाल कंपनीच्ा वेबसाइट www.cwdin.com आवण नॅशनल वसक््रुरटीज विपॉविटरी 
वलवमटेि ('एनएसिीएल') च्ा वेबसाइट www.evoting.nsdl.com वर दखेील पाहता ्ेईल.
बी. ररिोट व्ोरटंग :

कंपनी का्दा, २०१३ च्ा कलम १०८ च्ा तरतदुीनसुार, त्ात बनवले््ा वन्मांनसुार आवण 
सेबी (वलवसटंग ऑव्लगेशनस अिँ विसक्लोजर ररक्वा्रमेंट्स) रगे्लेुशनस, २०१५ च्ा रगे्लेुशन ४४ 
नसुार, कंपनीने नॅशनल वसक््रुरटीज विपॉविटरी वलवमटेि (एनएसिीएल) द्ार े ््वसा्ाचे ््वहार 
करण्ासाठी ररमोट ई-्होवटंग सवुवधा देऊ केली आहे जेणेकरून सदस्ांना इलेक्ट्ॉवनक पद्धतीने 
मतदान करता ्ेईल. ई-्होवटंग सलुभ करण्ासाठी कंपनीने एनएसिीएल सोबत आवश्क ््वसथा 
के््ा आहेत. का्द्ानसुार तपशील खालीलप्रमाणे आहेत:
ई-्होवटंग कालावधी शकु्रवार, २६ सपटेंबर २०२५ (सकाळी ९:०० वाजता) पासून सरुू होईल आवण 
सोमवार, २९ सपटेंबर २०२५ (सधं्ाकाळी ५:०० वाजता) भाप्रवे रोजी सपेंल. त्ानंतर, ई-्होवटंग 
मॉि््ूल बदं केले जाईल. सदस्ांचे मतदानाचे अवधकार मंगळवार, २३ सपटेंबर २०२५ च्ा कट-ऑ्फ 
तारखेला कंपनीच्ा भरले््ा भांिवलातील त्ांच्ा वाट््ाच्ा प्रमाणात असतील. सदस्ाने मतदान 
के््ानंतर, त्ाला/वतला नंतर त्ात बदल करण्ाची परवानगी वदली जाणार नाही.
नोटीस पाठव््ानंतर आवण कट-ऑ्फ तारखेला शेअसथि धारण के््ानंतर कंपनीचा सदस् होणारी 
कोणतीही ््क्ी एनएसिीएलला evoting@nsdl.co.in ्ा ई-मेल आ्िीवर ्जुर आ्िी आवण 
पासविथिची ववनंती करू शकते. जर सदस् आधीच ई-्होवटंगसाठी एनएसिीएलकिे नोंदणीकृत असेल, 
तर सदस् ररमोट ई-्होवटंगद्ार े त्ांचे मतदान करण्ासाठी ववद्मान ्जुर आ्िी आवण पासविथि 
वापरू शकतो. ्जुर आ्िी आवण पासविथिशी सबंवंधत तपशीलवार प्रवक्र्ा एजीएमच्ा सूचनेत दखेील 
प्रदान केली आहे. अवधक मावहतीसाठी, कृप्ा कंपनीच्ा वेबसाइट आवण एनएसिीएलवर उपल्ध 
असले््ा बैठकीची सूचना पहा.
सी. बुक किोझर :
कंपनी का्दा २०१३ च्ा कलम ९१ आवण सेबी (वलवसटंग ऑव्लगेशनस अिँ विसक्लोिर रगे्लेुशनस) 
वन्मावली, २०१५ च्ा वन्म ४२ च्ा अनरुगंाने ९ ््ा वावरथिक सवथि साधारण सभेच्ा वनवमत्ाने 
सभासदाचंी नोंदवही  आवण भाग हसतातंरण वही मगंळवार, सपटेंबर २३, २०२५ पासून सोमवार, सपटेंबर 
२९. २०२५ (दोनही वदवस धरून) प य्ंत बदं ठेवण्ात ्ेईल.
वठकाण: मुंबई       
वदनांक: ०६.०९.२०२५ 

NOTICE 
Notice is hereby given that:
A.  ANNUAL GENERAL MEETING:
 The Notice is hereby given that Ninth Annual General Meeting (“AGM”) of CWD Limited 
(“the Company”) is scheduled on Tuesday, September 30, 2025 at 12:00 noon (IST) through 
Video Conference (VC) / Other Audio-Visual Means (OAVM) to transact the business 
specified.
The Notice of AGM along with the Annual Report for the financial year (F.Y.) 2024-25 has been 
sent to Members in electronic form to the Email-IDs registered with their Depository 
Participants (in case of electronic shareholding)/the Company's Registrar and Share Transfer 
Agent (in case of physical shareholding). For members whose Email IDs are not registered, we 
request shareholders to update their email ids with the depositories/RTA as soon as possible. 
The Notice and Annual Report may also be accessed on the website of the company at 
www.cwdin.com and website of National Securities Depository Limited ('NSDL') 
www.evoting.nsdl.com
B. REMOTE E-VOTING:
     In compliance with the provision of Section 108 of the Companies Act, 2013 read with the   
rules made there under and Regulation 44 of the SEBI (Listing Obligations and Disclosure 
Requirements) Regulations, 2015, The Company has offered remote e-voting facility for 
transacting the business through National Securities Depository Limited (NSDL) to enable the 
members to cast their votes electronically. Necessary arrangements have been made by the 
company with NSDL to facilitate e-voting. The details pursuant to the act are as under:
The e-voting period will commence on Friday, September 26, 2025 (9:00 A.M.) and ends on 
Monday, September 29, 2025 (5:00 P.M.) IST. Thereafter, the e-voting module will be disabled.
The voting rights of Members shall be in proportion to their share of paid-up capital of the 
Company as on the cut-off date Tuesday, September 23, 2025. Once a vote is cast by the 
member, he/she shall not be allowed to change it subsequently.
Any person who becomes a member of the Company after dispatch of Notice and holding 
shares as on cut-off date may write to NSDL on the e-mail ID i.e. evoting@nsdl.co.in 
requesting for the user ID and password. If the member is already registered with NSDL for e-
voting, the member can use the existing User ID and password for casting their vote through 
Remote e-voting. The detailed procedure pertaining to the User ID and Password is also 
provided in the Notice of the AGM.
For more information, kindly refer Notice of the meeting available on the company's website 
and NSDL.
C. BOOK CLOSURE:
Pursuant to Section 91 of the Companies Act, 2013 and Regulation 42 of the SEBI (Listing 
Obligations and Disclosure Requirements) Regulations, 2015, the Register of Members and 
the Share Transfer books shall remain closed from Tuesday, September 23, 2025 to Monday, 
September 29, 2025 (both days inclusive) for the purpose of 9th Annual General Meeting.
                                                                                                For  CWD Limited
                                                                                                           Sd/-
Place: Mumbai                                                                             Pratima Bajaj
Date: 06.09.2025                                                 Company Secretary & Compliance Officer

CIN: U31900MH2016PLC281796, Website: www.cwdin.com, Email: compliance@cwdin.com
Add.: 101, Plot No. 439, Hasham Premji Building, 

1st Floor, Kalbadevi Road, Mumbai - 400002, Maharashtra, India

सीआ्एन: ्ू३१९००एमएच२०१६पीएलसी२८१७९६, 
सकेंतसथळ: www.cwdin.com ई-मेल: compliance@cwdin.com

पत्ा: १०१, पलॉट क्र. ४३९, हरथिम पे्रमजी वब्िींग,  
१ ला मजला, काळबादवेी रोि, मुंबई – ४००००२, महाराष्ट्, भारत

सीडब्ल्ूडी रिरिटेड करीता
सही/- प्रवतमा बजाज

कंपनी सवचव आवण अनपुालन अवधकारी 

साधव शिशिंग शिशिटेड
सीआयएन: एल35100एमएच1996पीएलसी101909

नोंदणीकृत कायायालय : ५२१, ५” मजला, लोहा भवन, पीडी मेलो रोड, मस्जद पूव्व, मुंबई - ४००००९. 
कॉपपोरेट कायायालय : ६१८, ६” मजला, इमारत क्रमांक ९, लक्मी पलाझा, लक्मी इंडस्रियल इ््टे्, नयू 

ललंक रोड, अंधेरी पस्चिम, मुंबई - ४०००५३.
वेबसाइट : www.sadhavshipping.com ईमेल आयडी : cs@sadhav.com

िेअर होलडस्सना सूचना
याद्ारे सूचिना देणयात येते की साधव लिलपंग लललम्टेडचया सद्यांचिी २८ वी वाल््वक सव्वसाधारण सभा (एजीएम) 
मंगळवार, ३० सप्ेंबर २०२५ रोजी सकाळी ११:३० वाजता (आयएस्ी) स्हलडओ कॉन्फरसनसंगद्ारे 
आयोलजत केली जाईल जेणेकरून एजीएमचया सचूिनेमधये नमूद केलयाप्रमाणे ् यवसायाचिे ् यवहार करता येतील.
लिवाय, २८ ्या वाल््वक सव्वसाधारण सभेचिी सूचिना आलण आल््वक व््व २०२४-२०२५ चिा वाल््वक अहवाल 
कंपनीकडून इलेक्रिॉलनक पद्धतीने अिा सद्यांना पाठवला जाईल जयांचिे ईमेल पत्े कंपनी/आर्ीए आलण 
लडपॉलझ्रीजकडटे नोंदणीकृत आहेत. २८ ्या वाल््वक सव्वसाधारण सभेचिी सूचिना आलण आल््वक व््व २०२४-
२०२५ चिा वाल््वक अहवाल कंपनीचया वेबसाइ्वर महणजेचि www.sadhavshipping.com आलण एनएसई 
लललम्टेड www.nseindia.com वर उपलबध असेल. २८ ्या वाल््वक सव्वसाधारण सभेला उपस््त 
राहणयाचिी आलण ररमो् ई-्होल्ंग आलण २८ ्या वाल््वक सव्वसाधारण सभेत ई-्होल्ंगद्ारे मतदान करणयाचिी 
तपिीलवार प्रलक्रया २८ ्या वाल््वक सव्वसाधारण सभेचया नोट्स क्रमांक २४ सूचिनेमधये लदली आहे.
तयानुसार, कंपनीकडटे तपिील अपडटे् करणयासाठी खालील प्रलक्रया अवलंबता येईल:
१. जया सद्यांनी प्रतयक्ष ्वरूपात िेअस्व धारण केले आहेत आलण जयांनी तयांचिे ईमेल पत्े कंपनी/ 
 आर्ीएकडटे नोंदणीकृत केलेले नाहीत, तयांनी तयांचिे ईमेल पत्े rta@maashitla.com वर नोंदणीकृत 
 करून कंपनी/आर्ीएला ईमेलद्ारे ्फोललओ क्रमांक, िेअरहोलडरचिे नाव, िेअर सल्टिल्फके्चिी ्ककॅन 
 केलेली प्रत (पुढील आलण मागील), पॅन (पॅन काडटिचिी ्व-प्रमालणत ्ककॅन केलेली प्रत), आधार (आधार 
 काडटिचिी ्व-प्रमालणत ्ककॅन केलेली प्रत) यासारखी आव्यक मालहती देऊ िकता.
२. लडमॅ् ्वरूपात िेअस्व धारण करणाऱया सद्यांना तयांचिे ईमेल पत्े तयांचया संबंलधत लडपॉलझ्री   
 सहभागीकडटे नोंदवणयाचिी लवनंती आहे.
	 l	 लडमॅ् िेअरहोलडस्वसाठी - कृपया तुमचिा ईमेल आयडी आलण मोबाईल नंबर तुमचया संबंलधत 
  लडपॉलझ्री पाल्टिलसपं् (डीपी) कडटे अपडटे् करा.
 l	वैयसक्तक लडमॅ् िेअरहोलडस्वसाठी - कृपया तुमचिा ईमेल आयडी आलण मोबाईल नंबर तुमचया 
  संबंलधत लडपॉलझ्री पाल्टिलसपं् (डीपी) कडटे अपडटे् करा, जे ई-्होल्ंग करताना आलण 
  लडपॉलझ्रीद्ारे ्हचयु्वअल मील्ंगमधये सामील होताना अलनवाय्व आहे.

ठिकाण : मुंबई
तारीख : ८ सपटेंबर २०२५

साधव ठिठपंग ठलठमटेड
संचालक मंडळाचया आदेिानुसार,

सही/-
सुश्ी माधुरी श्ीगोपाल रािी 

कंपनी सठचव आठण  अनुपालन  अठधकारी

¬Á‡ø◊ ⁄UÀfl flÊ¥Œ˝ ≈UÁ◊¸Ÿ‚ •„◊ŒÊ’ÊŒ Œ⁄UêÿÊŸ
•ÊΔfl«˜ÿÊ‹Ê Áfl‡Ê· ≈˛Ÿ      øÊ‹fláÊÊ⁄U

≈˛Ÿ 
∑˝§.

◊Í› SÕÊŸ∑§ •ÊÁáÊ 
ª¥Ã√ÿSÕÊŸ

‚flëÿÊ 
ÃÊ⁄UπÊ

¬˝SÕÊŸ                •Êª◊Ÿ

Æ~yyv flÊ¥Œ˝ ≈UÁ◊¸Ÿ‚ - 
•„◊ŒÊ’ÊŒ

v|.Æ~.wÆwz •ÊÁáÊ
wy.Æ~.wÆwz

ww.zÆ ÃÊ‚
(’ÈœflÊ⁄U)

Æ|.yÆ ÃÊ‚
(¬È…øÊ ÁŒfl‚)

Æ~yyw •„◊ŒÊ’ÊŒ-
flÊ¥Œ˝ ≈UÁ◊¸Ÿ‚

v{.Æ~.wÆwz •ÊÁáÊ
wx.Æ~.wÆwz

(◊¥ª›flÊ⁄U)
wv.vz flÊ.

Æ{.ÆÆ flÊ¡ÃÊ
(¬È…øÊ ÁŒfl‚)

ÕÊ¥’— ’ÙÁ⁄Ufl‹Ë, flÊ¬Ë, ‚È⁄UÃ, fl«ÙŒ⁄UÊ, •ÊŸ¥Œ •ÊÁáÊ ŸÁ«ÿÊŒ S≈U‡ÊŸ ŒÙã„Ë ÁŒ‡ÊÊ¥ŸÊ.
⁄UøŸÊ— ∞‚Ë w-≈UÊÿ⁄U, ∞‚Ë x-≈UÊÿ⁄U, S‹Ë¬⁄U ÄU‹Ê‚ •ÊÁáÊ ¡Ÿ⁄U‹ ‚∑§¥« ÄU‹Ê‚ ∑§Ùø.

v) ≈˛Ÿ ∑˝§◊Ê¥∑§ Æ~Æ}z ◊È¥’ß¸ ‚¥≈˛‹ - ß¥Œı⁄U S¬‡Ê‹ (•ÊΔfl«˜ÿÊÃÍŸ ÃËŸ fl›Ê)
w~.Æ~.wÆwz ¬ÿ¥¸Ã flÊ…ÁfláÿÊÃ •Ê‹Ë •Ê„.

w) ≈˛Ÿ ∑˝§◊Ê¥∑§ Æ~Æ}{ ß¥Œı⁄U - ◊È¥’ß¸ ‚¥≈˛‹ S¬‡Ê‹ (•ÊΔfl«˜ÿÊÃÍŸ ÃËŸ fl›Ê)
xÆ.Æ~.wÆwz ¬ÿ¥¸Ã flÊ…ÁfláÿÊÃ •Ê‹Ë •Ê„.

ÕÊ¥’, ÕÊ¥éÿÊ¥ëÿÊ fl›Ê •ÊÁáÊ ⁄UøŸ’g‹ Ã¬‡ÊË‹flÊ⁄U ◊ÊÁ„ÃË‚ÊΔË, ¬˝flÊ‚Ë 
∑§Î¬ÿÊ www.enquiry.indianrail.gov.in ‹Ê ÷≈U Œ™§ ‡Ê∑§ÃÊÃ.

≈˛Ÿ ∑˝§◊Ê¥∑§ Æ~yyv •ÊÁáÊ Æ~yyw •ÊÁáÊ ≈˛Ÿ ∑˝§◊Ê¥∑§
Æ~Æ}z •ÊÁáÊ Æ~Æ}{ ëÿÊ ÁflSÃÊÁ⁄UÃ »‘§⁄∏˜ÿÊ¥‚ÊΔË ’ÈÁ∑§¥ª

Æ~.Æ~.wÆwz ¬Ê‚ÍŸ ‚fl¸ ¬Ë•Ê⁄U∞‚ ∑§Ê©¥≈U⁄Ufl⁄U •ÊÁáÊ
•Êÿ•Ê⁄U‚Ë≈UË‚Ë fl’‚Êß≈Ufl⁄U ‚ÈM§ „Ùß¸‹. fl⁄UË‹ ªÊ«˜ÿÊ

Áfl‡Ê· ÷Ê«˜ÿÊŸ Áfl‡Ê· ªÊ«˜ÿÊ ê„áÊÍŸ œÊflÃË‹.

¬Á‡ø◊ ⁄UÀfl

‚fl¸ •Ê⁄UÁˇÊÃ ÁÃÁ∑§≈UÊ¥‚ÊΔË ∑§Î¬ÿÊ ◊Í› •Ù›π¬òÊ ‚Ù’Ã ΔflÊ.
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